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Date 3.1.2000

None for the applicant.

. Mr.A.L. Kasturey, Counsel
for the Repondents.

S
We have seen the Roznama and [

found that despite of full opportunlty

have been provided to the applicant, |
since August / September, 1998 ;
neither the applicant nor his Counsel ' -
is present today. ;

Case is therefore dismissed for

non—a'ppear'anw -, !

There will be no order as to
costs.
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( s.L. JAIN ) - ( B.N. BAHADUR )
MEMBER (J3). MEMBER (A4).
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